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Shri Uadgil (Poona Central): W ill
they hear the views of MemJ>e^ 
are not included in the Committee.

Mr Sneaker: Any M e m b e r  ca n  sen d  
h i s ^ i e K  th e  C o L n i t t e e .  O b ^ o u s l^  
'h e  w h o le  H o u s e  ca n n o t b e  
a  C o m m itte e  o n  a Q uestion  o f  th is
type. ♦

Shri V ela^dhanMavelikkara— Reserved— Sch Cas^s}.
W ill the decision of
co m e  b e fo r e  P a rlia m e n t  and
h a v e  a ch a n ce  o f  d is cu ssm g  this
question?

Mr Speaker; T h is  is  a P a rlia m e n ta ry  
C o m m itte e  se t  u p  fo r  
s tu d y in g  th is  q u esU on  a n d  le a k in g
r e co m m e n d a t io n s  ^ ® _ 5 ^ H t e d  to
r e p o r t  w-iU c e r ta m ly  b e  su b m itted  to
the House

chvi c V Rarnaswamy (Salem): Is 
there any quorum fixed for the Com­
mittee?

Mr. Speaker; The rules provide 
statutorily what the quorum is.

INDIAN TEA CONTROL 
(AMENDMENT) BILL

The Deputy Minister of C o^ erce  
and Indos&y (Shri Karmarkar): I beg
to move for leave to introduce a Bill 
further to amend the Indian Tea 
Control Act, 1938.

Mr. Speaker: The question i :̂
“ That leave be granted to intro­

duce a Bill further t(v>amend tiie 
Indian Tea Control Act, 1938.

The motion was adopted.
Shri Karmarkar: I introduce the 

BilL

RAILW AY BUDGEl—DEMANDS 
FOR GRANTS—Confct.

D emand  No. 4— O r d u m r y  W ohking  
' E xpe>tses— A d m in istr .ation

Mr. Speaker: Motion is:

“ That a sum not exceeding 
Rs. 17,13,91,000 be granted to the 
President, out of the Consolidated 
Pimd o f India to complete the 
sum neces^tary to defray the 
charges that wiu come in course 
of payment during the year end­
ing the 31st day of March, 1953,

in respect of ‘Ordinary Working 
Exp enses—^Administration*. ”

M) NJn-restoration of prewar trains 
between Ratlam and Ajmer.

(ii) Economy in expenditure.
Shri U. M. Trivedi (Chittor): I beg 

to move:
(i) “ That the demand under the 

head ‘Ordinary Working Expenses—  
Administration* be reduced by Rs. lOO.**

(ii) “ That the demand under the 
head ‘Ordinary Working Expenses—  
Administration’ be reduced by Rs. WO.**

Arbitrary Discharge and suspension of 
Railway Employees under Security 
Rules

Shri T. K. Chaadhuri (Bcrhampore):
I beg to move:

“ That the demand under the 
head ‘Ordinary Working Ex­
penses— Administration* be reduced 
by Rs. 100.**

Goods trains for carrying food graius 
to Famine Affected Arjas

Shri Yeeraswamy (Mayuram—Re­
served—Sch. Castes): I beg to move:

“ That the demand under the 
head ‘Ordinary Working Ex­
penses—Administration’ be reduced 
by Rs. 100.”

Stores Purchase Policy.
Shri Meghnad Saha (Calcutta—  

N orth -W est): I beg to move:
“ That the demand under the 

head ‘Ordinap^ Working Ex­
penses—Administration* be reduced 
by Rs. 100.**

Passenger Amenities
Shri S. S. More (Sholapur): I be^ 

to move:

“ That the demand under the 
head ‘Ordinary Working Ex­
penses— Administration’ be reduced 
by Rs. 100.’*
Mr. Speaker: These cut motions are 

now before the House for discussion.
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